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INTRODUCTION

In pursuance of the procedure adopted under Rule 281 of the Rules of Procedure and Conduct of

Business for laying the Study Tour Reports on the Tables of both the Houses of Parliament, I,

Chairman, Committee on Public Undertakings have been authorised by the Committee to lay the

Study Tour Report on their behalf, lay the Study Tour Report of the Committee on their

discussions with the officials of Coal India Ltd.

   

The Committee held discussions with the officials at Kolkata on 19.01.2002. A copy of the tour

programme is annexed (Annexure-I). 

   

The Committee considered and approved the Report at their sitting held on 28th June, 2002. 



3.

4.

   

The Committee wish to express their thanks to. Coal India Ltd. for providing facilities during the

visit of the Committee and for supplying necessary material and information required in

connection with the Study Tour. 

   

They would also like to place on record their sense of appreciation for the invaluable

assistance rendered to them by the officials of the Lok Sabha Secretariat attached to the

Committee. 

        28 June, 2002(7 Asadha, 1924)

New Delhi 

       PROF.  VIJAY  KUMAR  MALHOTRA

                      CHAIRMAN

 COMMITTEE ON PUBLIC  UNDERTAKINGS


